
 

      

 

      

       

               

     

         

       

     

        

  

             

          

       

     

  

  

         

     



             

           

             

            

          

                 

          

         

        

          

            

            

             

       

            

           

            

            

          

              

          

         

        

          

            

            



of the meeting has submitted his report stating the outcome of the meeting alongwith

Affidavit dated April 18,2017 verifuing the said Report.

5. At least 10 clear days before the date fixed for hearing, both the Petitioner

Companies to publish the notice ol hearing of the Petilion in two newspapers. viz

'Free Press Joumal' in English language and translation thereof in 'Navshakti' in

Marathi language, both having circulation in Mumbai.

V. Nallasenapathy, Member (Technical) B.S.V. Prakash x lber (Judicial)
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